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CENTRAL ELECTRICITY REGULATORY COMMISSION 
3rd and 4th Floor, Chonderlok Building, 36 Janpath, 
New Delhj-110001 Phone 23353503 FAX: 23753923 

Web: www.cerctnd,gov.tn 
Petition No, 145)11.12023 Dated: 21.07.2023 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 

An apphzabon under Sections 14 and 15 of the Electricity Act, 2003 (the Act) has 
been made by KPS3 Transmission Limited, 6-9, Qutab Institutional Area, Katwaria 
Sarai, New Delhi-110016 to establish 2009 (hereinafter referred to as 'Transmission 
Licence Regulations") to establish Establishment of Khavda Pooling Station-3 
(KPS3) in Khavda RE Park on Build, Own, Operate and Transfer basis (hereinafter 
referred to as 'the Project") consisting of the following elements: 

S. Name of the Schedu- Element(s) which 
No. Transmission I led COD are pre-required 

in months fordeclaring the 
from commercial operation 

Effective (COD) of the 
Date respective Element 

Establishment of 765/400 21 months Elements marked at SI. 
kV, 3xi500MVA, KPS3 No. 1, 2 & 3 are required 
(GIS) with 10330 WAR to be commissioned 
7651kV bus reactor and simultaneously as their 
1x125 MVAR 400kV bus utilization is dependent 
reactor. on commissioning of each 
1500MVA, 765/400kV CT- 3 other. 
nos. (10x500MVA including 
one spare unit) 765kV ICT 
bays - 3 nos. 400kV ICT 
bays - 3 nos. 765kV line 
bays - 2 nos. 400kV line 
bays - 3 nos. 1o330MVAr, 
765 kV bus reactor-1 
(4ul10MVAr, including one 
spare unit) 765kV reactor 
bay - I 1o125MVAr 400 kV 
bus reactor-1 400kV reactor 
bay - Adequate space for 
future expansion of 5o1500 
MVA 765/400 kV ICT's 
Future provisions: Space for 
765/400kV ICT's along with 
bays: 5 non. 
765kV line bays: 4n05. 
4001kV line bays: 10 nos. 
7651kV Bus sectionalizer 
breaker: 2 nos. 400kV 
Bus sectionalizer breaker: 
2 nos. 
To take care of any drawal 
needs of area in future: 
400/2201kV ICT 2 nos. 
220kV line bays: 4 non 

2. KP33-KPS2 765kV 0/c line 
3. 2 no. of 765kV line bays 

at KPS2 765kV S/s for 
KPS3- KPS2 765kV D/c line 
765kV line bays: 2 nos. at 
KPS2 end 

Note: 
i) Pooling station shall be created with bus section-I with 765/400 kV, 3s1500MVA 

ICTs and 1030 MVAR, 765kV & lo125 MVAR, 400 kV bus reactors. 
/) Bus section II (future) shall be created with 765/400 kV, 4o1500MVA ICTs and 

io330MVAR 765 kV & 1x125 WAR 400 kV bus reactors. 
iii) Bus sectionalizer at 765kV level shall normally be closed and bus sectionalizer 

at 400kV level shall normally be open. 
iv) Developer of KPS2 765 kV S/s to provide space for 200. of 765 kV line bays at 

KPS2 765 kV S/s for termination of KPS3-KPS2 765 kV 0/c line. 
v) Scheme to be awarded after SECIREIA awards first bid of RE project at KPS3. 
2. The applicant has been selected as the Transmission Service Provider with the 

lowest levelized transmission charges of! 755.29 million on the basis of the 
competitive bidding carried out by REC Power Development and Consultancy 
Limited )RECPDCL), in accordance with the Guidelines issued by the Central 
Government under Section 63 of the Act. 

3. The Central Transmission Utility of India Limited vide its letter dated 1.5.2023 
has recommended for the grant of transmission licence to the applicant to 
establish the proposed transmission system. 

4. Based on material available on record, the Commission has, vide order dated 
20.7.2023 in Petition No. 145/T112023, proposed to issue transmission licence 
to the applicant for establishing the transmission system as noted in para 1 
above. 

5. A copy of the application, along with its annenures and enclosures, made by the 
applicant for the grant of inter-State transmission licence to KPS3 Transmission 
Limited, (Now known as POWERGRID KPS3 Transmission Limited before the 
Commission can be accessed at the website w.nowerghd.in/subsidiades  or 
inspected by any person in the Commission's office by following the laid down 
procedure. 

6. Notice is hereby given in pursuance of clause (a) of sub-section (5) of Section 
15 of the Act that suggestions or objections, if any, to the Commission's 
proposal to grant transmission licence to the applicant, as aforesaid, be sent to 
the undersigned by 07.08.2023 at the above noted address. The suggestions 
or objections received after the specified date shall not be considered. 

7. The application shall be taken up for further hearing by the Commission 
on 11.08.2023. Any person who files suggestions or objections may in his/ 
her discretion attend the hearing, for which no TA/DA shall be paid by the 
Commission. Sd!- 

(Ilarpreet Singh Pruttti) 
Secretary 
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the cotton thread sti etched taut on 

a wooden loom that forms the 
base of the carpet on which the 
yam is knotted. Weavers are pro-
vided withadesignonalaminated 
sheet where each pixel denotes a 
pair of the taana. 

At another loom in the com-
plecParikhaChaudhary,Rmnder 
Chaudhary and Munna 
Chaudhary, all from Garhwa, are 
working on a carpet with 280 
knots per square foot Stating that 
the carpet could easily sell for 
around Rs 4.5 lakh per yard, 
Sudhir Rai, production head, 
Obeetee, said, "For 120 knots, a 
weaverwill weave around 1 inch 
a day. For 280 knots, he will weave 
only a quarter of an inch a day." 

Munna said he earns around 
Rs 350 per day. The workers live 
on site and after they are done, the 
carpets are collected by company 
renresentaflvec forwashine. dry- 
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spondent number2" and directed 
that he "shall cease to be Director 
of ED with effect from midnight 
of 15-16 September, 2023". The 
Centre had requested the court to 
extend his tenure until October 15, 
2023,citing the FATE review. 
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EXPRESS NEWS SERVICE 
BENGALURU, JULY 27 

T1-IEJANATA Dal (Secular)'s meet-
ing held this week in Bengaluru, 
which was chaired by party chief 
and former Prime Minister H D 
Deve Gowda, has firmed up the 
party's strategies in the run-up to 
the20241.okSabhapolls.Thesein-
dude not pressingforthe name of 
former CM and Deve Gowda's son 
H D Kumaraswamy as the Leader 
of the Opposition (LOP) in the 
Karnataka Assembly; thejIS)co-
operatingwith the BJPtoflghtthe 
Congress in the Legislature, but 
fighting the 2024 Lok Sabha polls 
independently; and that even for 
theJ1(S)ana0iannnemulddepend 
on a given situation. 

The meeting was held in the 
absence of Kumaraswamy, who 
has allegedly been leaning to-
wards the BJP in recentdays. It out-
lined concerns amonga section of 

the iD(S) regarding 
rightwards tilt mnthe 
setback in the 202: 
Assembly polls. 

At the meeting,l 
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identity instate and 
tics. He even suggest 
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Tuesday. 
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